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tained—not the antecedents of the
persons who are asking those ques-
tions but of those who have made
those charges—and whether there was
a thorough discussion in the Assembly
there and also whether it is not a fact
that there was nothing wrong with
the Sharavathy valley project while
they inspected the project, when
Messrs K. L. Rao and Dasappa were
Ministers at that time? The charges
were found to be baseless. Under
these circumstances, why should the
fair name of the Chief Minister of
Mysore be brought in? It is certain-
ly very bad. I will challenge them. I
will get out of this House—all those
people should go out of the House—
if those charges are proved false. This
world is not worth living if such
things take place. (Interruption).

Mr. Speaker: Order, order. He is
challenging me also. When I was
calling him to order, he did not listen.

Shri Basappa: All
should go out of the
charges are proved false.
tion).

Mr. Speaker: There is no need to
get agitated. (Interruption).

Shri Hari Vishnu Kamath: On a
point of parliamentary propriety, Sir.
When a Member refers to the opposi-
tion or other Members in the House as
“those people” is it parliamentary? Is
it correct?

Mr. Speaker: It is not. (Interrup-
tions). When other Members are to
be referred to, on whatever side they
may be, some respect and courtesy
should be shown.

Shri Nath Pai: Does he know that
a memorandum has been signed by
the members of his own party?

these people
House if the
(Interrup-

Mr. Speaker: I am not concerned
with that. = (Interruptions). Ig this
going to be the procedure here?

Shri Hari Vishnu Kamath: He has
challenged your advice.
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Shrimati Renu Chakravartty: With-
out going into the question whether
these charges have been framed by
the opposition or by the Congress
members themselves, is it not a fact
that one of the reasons for the great
delay even after the various egencies
have submitted their reports is the
fact that very powerful lobbies within.
the congress like Shri Atulya Ghosh
are standing in the way of a final deci-
sion? (Interruptions).

Mr. Speaker: Why bring in names?

Shrimati Renu Chakravartty: He is
there to defend himself.

Mr. Speaker: Bringing in names that
are not necessitated in order to make
the question intelligible is unwarran-
ted. I would not allow that.

Shri Dinen Bhattacharya: But it is
published in the papers. Why did
not the Government contradict it at
that time?

Mr. Speaker: It may or may not be
published. I would not allow it here.

Shri Shinkre: The question minus
the name may be replied to.

Mr. Speaker: Next question.
Firing by East Pakistan Rifles

Shri -l!rashpa.l Singh:
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| Shri Bade:
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‘Will the Minister of Home Affairs
be pleased to state:

(a) whether an Indian patrol party
was ambushed by some Bast Pakistan
Rifles personnel with the

help of
Pakistani nationals inside Indian
territory in Anandapur village of

Sonamura sub-division on the 12th
October, 1964;

(b) if so, the damage caused to
Indian patrol party; and

(c) the action taken to secure the
release of the Indian constable?

The Minister of State in the Minis-
try of Home Affairs (Shri Hathi): (a)
to (c). A statement is laid on the
table of the House.

STATEMENT

On the 8th October, 1964, at about
8.30 hours an Indian patrol party
consisting of one Sub-Inspector and
five Constables of Anandapur border
outpost went out for normal patrolling
of the border. When they were pro-
ceeding towards Anandapur, it was
suddenly fired upon by the personnel
of East Pakistan Rifles lying in
ambush in the Indian territory about
100 yards from the border. One of
the constables of this party was sev-
erely injured owing to firing by
Pakistani Rifles personnel and was
kidnapped by East Pakistan Rifles
along with 50 rounds of ammunition.
The constable later succumbed to the
injuries. On 21-10-64 the Sector
Commander informed the Superin-
tendent of Police, Tripura, that one
dead body was found in Pakistan
territory and it was handed over to
Comilla Police. The Tripura Govern-
ment have lodged strong protests
against the action of the East Pakis-
tan Rifles personnel for firing at our
patrol party and taking away our
constable who subsequently succumb-
ed to the injuries. Tripura Govern-
ment have also demanded immediate
payment of the compensation. The
East Pakistan Government have
counter-accused against the Indian
border patrols with a concocted story
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that our patrol party had trespassed
into Pakistan territory for lifting
cattle and opened fire on the Pakistan
patrol party. After strong protests
from our side th East Pakistan Gov-
ernment have agreed to a joint
enquiry.
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Shri P. R. Chakraverti: May I know
whether the Government has instruct-
«d its patrol parties to bring sense to
the people from the other side by hit-
‘ing hard?

Shri Hathi: We have given all ins-
‘ructions to them.

Shrimati Renu Chakravartty: Sir,
in this area of Tripura thousands of
seads of cattle have been lifted from
osur territory into Pakistan. One of
the stories which the Government of
Pakistan has put forward is that
our patrol party had gone into their
territory for lifting cattle. May I
know whether this joint enquiry
which the Government of Pakistan has
«greed upon will go into this entire
question, whether that enquiry has
started and whether any cattle has
been returned from Pakistan to us?

Shri Hathi: So far as this joint
enquiry is concerned, this relates only
fo the present incident and not to all
the incidents.
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Shri Narendra Singh Mahida: May
I know whether the Government has
suggested to the Government of Pakis-

tan about creating a neutral ground
to stop such firings?

Shri Hathi: So far as this is con-
cerned, there is no such proposal.

Shri S. N. Chaturvedi: May I know
if there has been any unanimous
report in any of these joint enquiries
and whether as a result of it has any
cempensation been received from the
Pakistan Government for the intru-
sions made and damage done into our
territory?

Shri Hathi: So far as this border
incident is concerned it has been
referred to the joint enquiry.
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Development of Goa

+
( Shrimati Savitri Nigam:
Shri P. C. Borooah:
* ) Shri M. L. Dwivedi:
{_ Shri Alvares:

Will the Minister of Home Affairs
be pleased to state:

(a) whether the Minister of State
in the Ministry of Home Affairs
recently visited Goa to assess the pro-
gress and to know the handicaps in
the development of that territory;

(b) if so, the result of his study
tour; and

*430

(c) whether any scheme has been
drawn up for ensuring adequate deve-
lopment of Goa in the light of his
study?

. The Minister of State in the Minis-
try of Home Affairs (Shri Hathi): (a)
Yes, Sir.

(b) and (c). An over-all survey of
the development schemes showed that
the administrative apparatus requires
to be reorganised and better equipped
for implementation of the Plan. Steps
are being taken to achieve thesa
ends.





